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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

MISC. APPLICATION NO.11 OF 2023 (WZ)
IN
ORIGINAL APPLICATION NO.194 OF 2018 (WZ)

Ashish Rohidas Shinde & Anr. .... Applicant

Versus

Lonavala Municipal Council & Ors. ....Respondents

AFFIDAVIT ON BEHALF OF MAHARASHTRA
POLLUTION CONTROL BOARD i.e. RESPONDENT NO. 4.

I, Vidyasagar Killedar, aged about 49 years, occupation —
{_-!v-h 5‘ rv1ce the Sub-Regional Officer of the Maharashtra Pollution
N

dewadi, Pune — 411 003, do hereby state on solemn affirmation

"é@ trol Board at Pune-II having office at 2" Floor, Jog Centre,
Q‘h /under -

5}}’%", /ﬁ/ ) I say and submit that in compliance of the Hon’ble NGT
e Orders dated 5/10/2023 and 21/11/2023, the Respondent-
Lonvala Municipal Council vide letter dated 24/11/2023

\\\\ informed to District Collector, Pune that they have

- e : :
g ] ﬂ"‘} completed the task early in the morming of 24/11/2023.

e |

AVIEVLON | > TVIMVION | &

P
gl -

I say and submit that the Hon’ble NGT has directed that

e the task has to be completed within four weeks from the

| IVIYVION |

date of Order dated 5/10/2023 i.e. up to 2/11/2023. As
informed by the Respondent-Lonavala Municipal Council,

the task is completed on 24/11/2023. Therefore,
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Respondent-Board has calculated the penalty from
03/11/2023 to 23/11/2023 for 21 days @ the rate of
25,000/- per day total amount of Rs. 5,25,000/- (Five Lakh
Twenty Five Thousand only) and accordingly informed to
the Respondent-Lonavala Municipal Council vide letter
dated 01/12/2023 to deposit an amount of Rs.5,25,000/-. A
copy of the Letter dated 01/12/2023 addressed to the

Respondent-Lonavala Municipal Council is attached as an

Annexure-‘I’,

(3) I say and submit that in Response to letter dated
01/12/2023 issued by Respondent Board, the Respondent
Lonavala Municipal Council vide letter 04/12/2023 have
deposited an amount of Rs.5,25,000/- by cheque bearing
No0.031356 (Subject to Clearance / Realization). A copy
of the letter dated 04/12/2023 is attached as an Annexure-
‘1.

Solemnly affirmed on this 05’“\ day of December, 2023 at Pune.

I know the affiant For and on behalf of Maharashtra
Pollution Control Board i.e.
Respondent Nos. 4.

VOCATE (Vidyasagar Killedar)
Sub-Regional Officer,
BEFORE ME ; MPCB Pune -1I
N

D

SURESH N. KAMBLE
ADVCCATE & NOTARY
(Govi. Of India)

\f{egister seiel  \BW { L0 > ‘

~ 5 DEC 203




Annexure |

) MAHARASHTRA POﬂEUTlON CONTROL BOARD
RN SUB REGIONAL OFFICE - PUNE-II
N\ — Jog Centre Bldg.
«k'}‘h\- 020-25811694 —_— 2rd floor, Wakdewadi,
\ Fax. 020-2581102 = Mumbai - Pune Highwa ,
)@%%a(i}l-sropusn&@imcb.qov.in ‘\==. Pune 411083 S

F ‘ku__ i

/P .
R %PCB/ SROPZ/ P2t oif12)z05
N T
e .":,_’,‘// TO,
~——"" The Chief Officer.
Lonawala Municipal Council, Lonawala,
Tal. Maval, Dist. Pune,
Subject: Deposition of penalty amount as per NGT Order dated 21 Nov
2023 & 05 Oct. 2023 in the MISC Application No. 11 Of 2023 (
WZ) in OA No. 194 of 2018 (W2Z)
Reference: 1. Hon'ble NGT Order dated 21 Nov. 2023 in the MISC
Application No. 11 Of 2023 (W2Z) in OA No. 194 of 2018 (
Wz)
2. Hon'ble NGT Order dated 05 Oct. 2023 in the MISC
Application No. 11 Of 2023 (WZ) in OA No. 194 of 2018 (
Wz)
3. E Mail received from Lonawala Municipal dated
01/12/2023
Sir

With reference to the Hon’ble NGT Order dated 05/
NGT imposed penalty of Rs. 100000/- for non compliance

11/2023 & 21/1 1/2023, Hon'ble
of the order of Hon'ble Tribunal

& directed to comply with Hon'ble NGT Directions w
05/10/2023. If the task is not completed withi
Council till completion of the task.

Hon’ble National Green Tribunal has sta

per day would be levied from Chi

ithin four Weeks period from
thereafter, for each day at rate
ef Officer Lonawala Municipal

n four weeks,

ted in their order dated 21 Nov. 2023 at point

No. 6 that “Since further time is
order dated 05.10.2023, we has

penalty at the rate of su

passi
m of Rs. 25000/-

granted till 30.11.2023, we make clear at by our previous
already fixed the period for completion of the task within
ng of that order and thereafter for each days delay, further
per days was required to be deposited by

respondent No. 1 with MPCB til| completion
calculated for each day’s delay at the rate o
by respondent No. 1 with MPCB by next d
21/11/2023 is enclosed herewith)

This office is in recei
submitted compliance re
that LMC have complete

pt of E Mail from LMC dated
port of Hon’ble NGT Order to Dis
d the task early in the Morning of

of the task. Therefore direct that the amount
f Rs. 25000/- per day shall be also deposited

ate “ ( Copy of the Hon’ble NGT Order dated

01/12/2023 wherein they have
trict Collector, Pune and stated
24.11.2023.
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Therefore you are requested to deposit the penalty for 21 days (i.e. From

03/11/2023 to 23.11.2023) at the rate of Rs. 25000/- per day to the MPCB i.e. 21 days X

. Rs. 25000/- = Rs. 525000/ (Rs. Five Lakh twentyfive thousand only) for the compliance of
“\‘\\Qg‘he said NGT Order within stipulated period

X
+ \\

Yours faithfully,

v
4| b
.f',ifj \’V\np
J'; o\
Y (V. V. Killedar)
ra Sub-Regional Officer,

M. P. C, Board, Pune-I|

Copy submitted for information to:
1) The District Collector, Pune.
2) The Regional Officer. M. P.C. Board, Pune.
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xfﬁﬂ"ﬁ AT -09/99T/H/.5.24, 9. 1/0 57,8730 #.194/18/2023-24/ 740 fZ. 01/12/2023
R,
qT.3TITRfE afdrenrey
T T =0 Hees, Herd-qor wgrar
STHT #27 |3 77 AeTeT, AT e ATe, FRrarshire qor-3

oo - w1, 2fra s, 794 fReeft (W2) ¥ %.194/2018
HIST &, SoreeT, €.4.24, RLEE. 91 S aeiRg e
#2 - 1) W7, TP 2 daTE AT (NGT) £2.16/12/2020 Frsf=T smer,
2) |T. TTEHT gha «are =marers (NGT) 72.05/10/2023 71sf=T wrzer.

-

HIT=T,
TS FEM 79 7. 24 (T 79 7.1 9q¢ft ) Aefer sridga T 7 afeera a1 draty original
Application No. 194/2018 g T¥o1 IT@« AT ATE. TET TFITHET AT TZ AT & TrHATET
FATF 1 AT, HEL THRM AT, TET g oar q0r FireT ST de #9701 7 2 a7 e
T FTOTTT ATl AT, Teqd ALATHET ATAATET FAIF 1 T FI0AT T =T F10A1E 9
ATg ATaTad w92 fAEer T8 FT0FTT aArerer e,
FTATS FTVATHT T Fel A1 T FRATF 23/11/2023 9867 T TEafroz FrfeamreT a1, 717
20 w=TE IO i REATET Sl ATATE QT T AT T YR ST A e
AT TP gfd qae QU A §We AR AT e AT quTh, gfErs w1 @
TtaE) AeEEA AR 23/11/2023 7 fodiw 24/11/2023 a1 R mrqiorsy oF afw e 5
mﬁmmm e R Farg QU T FIF AT Ferer IUTTF /2 w1 T 2 =7
ATIITATA [HEATTAT T4y TRET A0l FTaTE F0aq7a Sreret Simg,
WWﬁmW?ﬁ?WWWWW§WT2WWFWM7
AFATLATT AT Frarear £2.10/10/2023 =i Ao S #.026768 2.10/10/2023 +.100000
(¥ ATT ) A7 STAT FTUATT Al A 34T wfq {27 25000/~ 31 w=rer = 5.265.000/- 0
#..031356 2.01/12/2023 sTTITahe SMHT &1 g,
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